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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 161/2019

In the matter of :

Residents of Harijan Basti wamsslBtitioner
Vs

Govt. of NCT of Delhi ......Respondent

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE

MOST RESPECTFULLY SHOWETH

1. That This Hon’ble Tribunal vide its order dated 15.04.2019 was
pleased to pass the following directions:
“Allegation in this letter, polluting industries operating in residential

area at Harijan Basti, New Rohtak Road, New Delhi — 110040.

“‘Let the Delhi Pollution Control Committee (DPCC) look into the
matter, take appropriate action in accordance with law and furnish a
factual and action taken report within two months by email at
ngt.filing@gmail.com.”
“List for further consideration on 30.07.2019.”
Z That it is most respectfully submitted that above mentioned order

was received in DPCC only on 29.05.2019.

e+




(1)

(i)

(iii)

That in pursuance and compliance of the order passed by this
Hon'ble Tribunal dated 15.04.2019, a team of officials of DPCC,
SDM & TPDDL inspected the alleged 08 units in Harijan Basti,
Anand Parbat, Delhi-05 on 14.06.2019. During Inspection it was
observed that out of 08 premises 04 premises were being used for
residential purpose and no industrial activity carried out by the
occupants.

That as per local enquiry and during the inspection that the site of
one of the unit out of the remaining 04 units belongs to Railways
Department and had been illegally encroached.

That the encroachment was removed by the Railways Department
and no Industrial Activity observed during inspection. Copies of
Inspection Reports dated 14.06.2019 are annexed as Annexure-
A (COLLY).

That in remaining three (03) sites, industrial activity was
observed and the detail are as follows :

M/s Azad (Prop.), 18/24B, Gali No.4, Near Railway Line, Anand
Parbat Indl. Area, Delhi-05 —

Activity - Electroplating

M/s Meghnath (Prop.), 18/24B, Gali No.4, Near Railway Line,
Anand Parbat Indl. Area, Delhi-05 ,

Activity - Electroplating

M/s Bobby (Prop.), 18/24B, Gali No.4, Near Railway Line,

Anand Parbat Indl. Area, Delhi-05

Activity — Electroplating




10.

That all such illegal units has been sealed on the spot on
14.6.2019. Copies of Sealing Memo dated 14.06.2019 are
annexed as Annexure-B (COLLY).

That Environmental Compensation Rs. 23,75,000/- (Rs. Twenty
Three Lacs Seventy Five Thousand Only) each has also been
imposed on these three units on 05.07.2019 as per policy of
DPCC.

That recovery certificate has been issued on 05.07.2019 to the
Sub-Divisional Magistrate (Kotwali) to recover the amount of
Environmental Compensation as arrears of land revenue.

In view of the above detailed action taken as above, the present

Petition may please be disposed.

(SA ER KUMAR)
ENV. ENGINEER (CMC-V)




| 4
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e DELHI POLLUTION CONTROL COMMITTEE |
- DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
misﬁ 4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
el ‘ visit us at : http://dpec.delhigovt.nic.in
Inspection Report
Unique Computer Generated Id........
1. Name & Address of the Unit § M/s ...... \EI)QCL A MO-thQI\ ................
. M:Ne..2 JQL,HO.S«.\,&Q:\BC!&') .....
..... Anand..Pastat,. Delhi —~05....
Z Owner/ Partner’s Name & Contact SR - e Mot... N fﬂ&d MQ}BGQD(Q%M?—OZ%B)
Details(Phone & E-mail)
3. Date of Inspection GO L S A 14.06:2019..............  N——
4. Time of inspection
Start of Inspection S I G:39.PM
End of Inspection R I O — 5 LTl ) T | A
5. Name & Designation of the Persons : ,/ ........
contacted at the industry ’
6. Kind of Industry | 1 I T T I
7. Product & Capacity A e e
8. Main Raw Materials T . | —
9. Water Polluting y Yes/No ETP Installed : Yes/No
10. Air Pollution : Yes/No ECS Installed : Yes/No
11. Details of Stack Height : (Above GFIL.)............ (Above R.L.)..........
(Furnace/Boilers/Others)
12. Type of Fuel Used : // ...................................................
13. A. Source of Water Supply : / DJB/NDMC/DSIIDC/Borewell/Tankers/Others
B. Effluent Discharge : / (a) Domestic/ Trade Effluent
(b) Unit connected to Conveyance System: Yes/No
/ (c) Discharging into........................ |
/
7
14. Status of Consent {If AHV T
15. D.G. Set(s) {if Any} : No....Capacity......... KVA. Acoustic: Yes/No
Stack Height......... (Above G.L)...... (Above RL)
16. ol (o TN 7 - R S SOOI ISP
17. gl o e s s e A 4
18. i viv e, S I N . SSR—————————————|




1

20.

21.

22

23,

Detail of Power Connection
Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste

Details about Hazardous Waste

(a) Status of Authorization {if
any}

(b) Display Board Provided

(¢)  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(¢) ~ Whether container stored kept
in an isolated area

() Whether Hazardous Waste is
being stored on pucca floor &
in covered area

(g)  Whether date on which storage
began indicated on ea
container

(h)  Whether daily recofd of

Hazardous Waste/maintained in

Form-3

(i)  Category of/Hazardous
Waste as per the Schedules
LIT and HMI of these rules

()  Authorized mode of disposal
oyrecycling or utilization or
0-processing etc.

Quantity (Ton/Annum)

Remarks (if Any)

............................................................

Yes/No
Yes/No

Yes/No
Yes/No

Yes/No

1. No Induwhvial ﬂc&hwht Jds costied ouk of dhe

Peomises s used e mﬂ»ﬁ v%@% Q%%‘Cﬂ-*ﬁum mwim-lwq_\ —qux]o@w..

/
|
U
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14.06.2019
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MSW

D \PC C Signatures, Name & Desngnatloﬁ omesg%ctmg

officials




—_— DELHI POLLUTION CONTROL COMMITTEE | (%
— DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI) ;
ﬁﬁwﬁ 4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
| Ll visit us at : http://dpcc.delhigovt.nic.in

10.

11.

12.

13.

14.

15.

16.

17.
1E/

Inspection Report

Name & Address of the Unit

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Plot Area

{abo ur

Machinery

Unique Computer Generated Id........

.................... 12.06.2049 .. ...
....................... 6:38. M.
....................... e:SL PN
,‘/‘-‘
yd
.4-’///
ges/fNo ETP Installed : Yes/No
p
Yes/No ECS Installed ; Yes/No
{Above GL.) v ssvenss (Above R.L.)..........

DIB/NDMC/DSIIDC/Borewell/Tankers/Others

(a) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System: Yes/No

(c) Discharging into........coevvevevnvniinninrennn
No....Capacity......... KVA. Acoustic: Yes/No
Stack Height......... (Above G.L)...... (Above RL)

.........................................................




19.

20.

21.

22,

23.

Detail of Power Connection : T ., L B—

Whether Unit found in Operation - Yes/No

Status of Registration under Plastic N P P
Waste Management Rules, 2016

Whether Generating Hazardous Waste Yes/No
i

Details about Hazardous Waste

(a)  Status of Authorization {if S U
any}

(b)  Display Board Provided

()  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(e)  Whether container stored kept
in an isolated area

()  Whether Hazardous Waste is
being stored on pucca floor &
in covered area

(g)  Whether date on which stor.
began indicated on each
container

(h)  Whether daily record : Yes/No

Hazardous Waste maintained in
Form-3

(i)  Category of Haéardous
Waste as per/the Schedules
LII and I11,6f these rules

Yes/No

Yes/No

Yes/No

()  Authofized mode of disposal
or re¢ycling or utilization or
co“processing etc.

(k) /Quantity (Ton/Annum)

Remarks (if Any)
1. Ne Tndusbvial Miviby s casotied out-
2. [yemises s befn%/ uzed ‘%@Mmid.mﬁaﬂ ’?;Lm*:@&e&

0! _ \)J.A_
’ Jg\ébo\“ M.mﬁ |
M. €. Rosd ™ Hismanahu Shogma,

LTE, PP
E£ DP(C Signatures, Name & Designation of ins cting
;

officials




DELHI POLLUTION CONTROL COMMITTEE

DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)

4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
visit us at : http://dpcc.delhigovt.nic.in

1. Name & Address of the Unit : Mis ... ﬂd‘l'ﬁ Shavima............

2. Owner/ Partner’s Name & Contact
Details(Phone & E-mail)
3. Date of Inspection ... 14.06:2019..........
4. Time of inspection
Start of Inspection : L I———— ks = .
End of Inspection : K WOTOOUROROROR - % 15 30 - | § I
5. Name & Designation of the Persons R L O Oy —— e
contacted at the industry /
6. Kind of Industry : ) [ SR ———

s Product & Capacity

8. Main Raw Materials

9. Water Polluting

10. Air Pollution

11. Details of Stack Height
(Furnace/Boilers/Others)

12. Type of Fuel Used

13 A. Source of Water Supply

14.

15,

16.
17.

18. Machinery

B. Effluent Discharge

Inspection Report

Unique Computer Generated Id........

?O.ﬁb(ﬂi, Dalhi- 05

....Mh,.ﬂﬂh;.ﬁ...&}mmm..[.‘ﬁﬁaiobaoﬂ)

(a) Domestic/ Trade Effluent

.............

.............

.............

ETP Installed : Yes/No
ECS Installed : Yes/No

(Above G.L.)............ (Above R.L.)..........

DIB/NDMC/DSIIDC/Borewell/Tankers/Others

(b) Unit connected to Conveyance System: Yes/No

(6] Discharging inte..ommvsmspeemesvome
Ng....Capacity.cocovs KVA. Acoustic: Yes/No
Stack Height......... (Above G.L)...... (Above RL)




2

23,

Detail of Power Connection

Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste

Details about Hazardous Waste

(a)

(b)
(©)

(d)
(e)
®

(2

(h)

0

(k)

Status of Authorization {if
any}

Display Board Provided

Whether Hazardous Waste

is stored in Leak proof
container

Whether container marked with
specified label

Whether container stored kept
in an isolated area

Whether Hazardous Waste is
being stored on pucca floor &
in covered area

Whether date on which storage
began indicated on each
container J
Whether daily record of /
Hazardous Waste main } ined in
Form-3

Category of Haza1'd0us
Waste as per thé Schedules
LII and III ofthese rules

Authorized mode of disposal
or recycling or utilization or

co-processing etc.
émtity (Ton/Annum)

Remarks (if Any)

............

Yes/No

Yes/Nq

Yes/No

Yes/No

i K Yes/No

Yes/No

Yes/No

1. Ne Iﬂduz"’*moj ﬂc—kvi—!ﬂg 1 COsieg| oud .
2. Poomises iy being used -%@»« susidavdiol fmf;@.gu.
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DELHI POLLUTION CONTROL COMMITTEE I
DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6

visit us at : http://dpce.delhigovt.nic.in

10.

11.

12.

13.

14.

15,

16.

17.

18.

Inspection Report

Name & Address of the Unit

Ownetr/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Status of Consent {If An

D.G. Set(s) {if Any

Plot Area

Unique Computer Generated Id........

M/sﬁukhwmiw .......
..HaNQ:..Z/.i?k,..HOSﬁ{an..BQ.& ...

. Broand. fastbod:, Dby — 05

........................................................

.......................................................

.........................................................

........................................................
........................................................

ETP Installed : Yes/No
ECS Installed : Yes/No

970,73 € ) RR— (Above R.L.)..........

.........................................................

DJB/NDMC/DSIIDC/Borewell/Tankers/Others

(a) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System: Yes/No

(e Disehatging HitDivassverssrsvassaens A~
No....Capacity......... KVA. Acoustic: Yes/No
Stack Height......... (Above G.L)...... (Above RL)

R AT R RN SRR SR R R IR R R (OSSR

.........................................................

.........................................................

.........................................................




19.

20.

21,

22.

23,

Detail of Power Connection : W, N— . T

Whether Unit found in Operation : Yes/No

Status of Registration under Plastic b sudermtieimens
Waste Management Rules, 2016

Whether Generating Hazardous Waste - Yes/No

Details about Hazardous Waste

(a)

(b)
(©)

(d)
(e)
()

()

)

) /

/

Status of Authorization {if 3

any}

Display Board Provided : Yes/No
Whether Hazardous Waste x " Yes/No
is stored in Leak proof

container

Whether container marked with : / Yes/No
specified label /

Whether container stored kept ) Yes/No
in an isolated area /

Whether Hazardous Waste is /' : Yes/No

bemg stored on pucca floor &

in covered area

Whether date on which storage - Yes/No
began indicated on each,

container /

Whether daily record of ! Yes/No
Hazardous Waste maintained in

Form-3 ’

Category of Hazardous
Waste as per the Schedules

LII and III of these rules
7

Authérized mode of disposal
or récycling or utilization or
cg-processing etc.

'Quantity (Ton/Annum)

Remarks (if Any)

1. Unik %wd sealed d.umw(TnA\De&gﬂ ond h«m(&/ Jealed , Since

Noverbest, 2018 08 Jﬂ%@’“ﬂﬁc\ %M *‘i@‘lﬂﬂ

7

%\W

\D‘? gﬂi&h 06.2049
(TE, DPee) Himanshu Shommal

Signatures, Name & Designation of inspecting
officials ,

M5
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S DELHI POLLUTION CONTROL COMMITTEE

DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4™ & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
visit us at : http://dpcc.delhigovt.nic.in

10.

11.

12.

13.

14.

13.

16.

17

18.

| Inspection Report

Name & Address of the Unit

Pt Ne. Yo Susath
Pisk No- 43 Ram Lechan

Phot Ne- g Raju b Halhu
(Raju (m) 853382300%)

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Status of Conseny/ f Any}

D.G. Set(s) {if Any}

Mlachinery

Unique Computer Generated Id........

wis Sunash, Ram. Lechan, Raju % fapbu
.VM..NQ:.%.,H}.&.H.S.}..Nmf.@aﬂm:d
Lre., Anand Yasbat: Tnd). Asea,, Dolhi-05

.........................................................

.........................................................

........................................................

........................................................

........................................................
.........................................................

ETP Installed : Yes/No
Yes/No ECS Installed ; Yes/No

(Above G.L.)............ (Above R.L.)..........

DIB/NDMC/DSIIDC/Borewell/Tankers/Others

(a) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System; Yes/No

{e) Discharging into. .. ovmvenmesusivig S
No....Capacity......... KVA. Acoustic: Yes/No
Stack Height......... (Above G.L)...... (Above RL)

.........................................................

.........................................................




1.

20,

21.

22.

23.

Detail of Power Connection

Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste

Details about Hazardous Waste

..........................

(@)  Status of Authorization L5/ S O
any

(b)  Display Board Provided

(¢)  Whether Hazardous Waste
is stored in Leak proof
container

(d)  Whether container marked with
specified label

(e)  Whether container stored ke pt Yes/No
in an isolated area :

()  Whether Hazardous Waste is Yes/No
bemg stored on pucca ﬂoor &
in covered area

(g8)  Whether date on whiéh storage Yes/No
began indicated on/each
container

(h)  Whether daily récord of Yes/No
Hazardous \yzste maintained in
Form-3  /

(i)  Category of Hazardous

Waste/as per the Schedules
LII and I1I of these rules

Authorized mode of disposal
or recycling or utilization or
co-processing etc.

Quantity (Ton/Annum)

Remarks (if Any)

i TEtuLx athesied Jremn Leca) Hat the gifes !
ﬂ Dﬂ.‘)cj;mm:t cmdeﬁmmc%mdm Al

mend Wwas an&d +he. Mm{l{m&m&m no
_J}duﬂ‘no.\ a&t\f\w‘\ﬁ Jda (ostied out

n w%w bdem%s fe

V?{\QK%W
M- © Rawed ™

EE{ bPec

W
14.06,2049

CTE, DPCC .
Signatures, Name & Designaflon ocfcrgspectmg
officials
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DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6 |

visit us at : http://dpcc.delhigovt.nic.in

12.

13.

14.

15,

16.

17.

18.

Inspection Report

Name & Address of the Unit

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Status of Consent {If Any}
D.G. Set(s) {if Any}

Plot Area megguﬁ“mfj‘s

Labour

Machinery

Unique Computer Genera‘)ed Ig/

Mss .. Azad .. (@wnear.. Elcd-ns»i:dob:,lmar)
13){,24-8,@0&! Ne: 4, Near, Mulcu.d Lire
Prand. Paskbak Trdl. Prea,, . Debhi - 05

Phesprading. o} Blsen) Ringa. (60 Fesf oy )
........... fcids, . Pneghhate., (austic. Seda.

L7
Yes/No ETP Installed : Yes/No
v’ .
Yes/No ECS Installed : Yes/No
(Above G.L.).... % ... (Above R.L.)... X ...

DIB/NDMC/DSIIDC/Borewell/Tankers/Others

. \/
(a) Domestic/ Trade Effluent .
(b) Unit connected to Conveyance System: Yes/I\\Io/

(¢) Discharging into..... Q%?eﬂ ...................

.........................................................

.........................................................

..........................................................




. P
4 e

19.

20.

21.

22,

23.

2. Twe

3. Adds ' and Caunle

4 Teow b ne ehc;m(ﬂ::{h
was stoded -Wm&\o@f

5.

Detail of Power Connection
Whether Unit found in Operation

Status of Registration under Plastic
Waste Management Rules, 2016

Whether Generating Hazardous Waste

Details about Hazardous Waste

(a)

(b)
(©)

(d)
(e)
®

(2)

(h)

()

)

(k)

Status of Authorization {if
any}

Display Board Provided

Whether Hazardous Waste

is stored in Leak proof
container

Whether container marked with
specified label

Whether container stored kept
in an isolated area

Whether Hazardous Waste is
being stored on pucca floor &
in covered area

Whether date on which storage
began indicated on each
container

Whether daily record of
Hazardous Waste maintained in
Form-3

Category of Hazardous
Waste as per the Schedules
LII and III of these rules

Authorized mode of disposal
or recycling or utilization or
co-processing etc,

Quantity (Ton/Annum)

Remarks (if Any)

L. Uik %eumd ober.atiena) % engaged)

MOoces  wend

Oidsenls ( Ringg).

Unik

e TPDDL

Yes/No

Acd Reaidug

an theoctivi
oda, Predphade. wene w&d%@x washing o}

dschsplatug work.
Trupection .

fo the Tndutva) Uaia . e same.

‘éq/ wcc‘

{dale dum
b"{ SDQI%TM .

VL(K Jouk Ve,

b
4. 06.2019

CTe, nC—r)
DPcc

gnatijres, Name & Designation of inspecting

officials




DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6
visit us at : http://dpec.delhigovt.nic.in

Inspection Report

Name & Address of the Unit

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Status of Consent {If Any}

D.G. Set(s) {if Any}

Plot Area (Er\c!mc}\men!:gbfp

Labour

Machinery

) :

Unique Computer Generated Ig........
Mis . Megh nath.. (Quu W’Pﬁaﬁﬁ)
487248, Gali Ne- 4, !\kmf?odumgLu\e

Bvond forket Trduwdbial rea,. Dbk ~05

.........................................................

Ph@a\:»\'c:k_,ﬁuds ................
Yes/No ETP Installed : Yes/ﬁ{(
v d
Yes/No ECS Installed : Yes/No
(Above G.L.)...%...... (Above R.L)...A....

DIB/NDMC/DSIIDC/Borewell/Tankers/Others
(a) Domestic/ Traééfﬂ uent

(b) Unit connected to Conveyance System: Yes/No

(c) Discharging into...gt?f-’.-n .....................




19 Detail of Power Connection

20. Whether Unit found in Operation

21. Status of Registration under Plastic
Waste Management Rules, 2016

22. Whether Generating Hazardous Waste

23. Detail

S about Hazardous Waste

(a)

(b)
(c)

(d)
(€)
(M

(g)

(h)

(1)

@

(k)

1Uvu.t

waoa
5. Unik

Status of Authonzatlon {if
.any}

Display Board Provided

Whether Hazardous Waste

is stored in Leak proof
container

Whether container marked with
specified label

Whether container stored kept
in an isolated area

Whether Hazardous Waste is
being stored on pucca floor &
in covered area

Whether date on which storage
began indicated on each
container

Whether daily record of
Hazardous Waste maintained in
Form-3

Category of Hazardous
Waste as per the Schedules
LII and 11T of these rules

Authorized mode of disposal
or recycling or utilization or
Co-processing etc.

Quantity (Ton/Annum)

Remarks (if Any)

shoratienal

Yes/N\o/’

Yes/No

Yes/f\\l/o.
Yes/No

Yes/No

- Yes/No

Yes/No

Aeid Rexidye

oeged e Ma&%@% WY g
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Signatures, Name & Designation of inspecting
officials




DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHI)
4" & 5" FLOOR ISBT BUILDING KASHMERE GATE DELHI-6

visit us at : http://dpcc.delhigovt.nic.in

Inspection Report

Name & Address of the Unit

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of [nspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply

B. Effluent Discharge

Status of Consent {If Any} -

D.G. Set(s) {if Any}

Plot Area LEnf‘_xmc}\mm:\:@% :

Pubbic land )

Labour

Machinery

Unique Computer Generat d ;11 .......

s Bty (s ewww>
Rasls

12.};45 > GraliNe: 4, Neas.
Lire, Anaed fonkod Tnd) . Bven, Delhi - 05

............... L T e RS | N

............ E!ec)rra‘ﬂcﬂumgr
Photphoding. o Od.sm!) ?.mcas (60 Tes:fong)

\)QNO ETP Installed : Yesﬂ&é

v .
Yes/No ECS Installed : Yes/No

(Above G.L.)....%..... (Above R.L)).. %X.....

........... (oal ,weed,trmeaaa

DIB/NDMC/DSIIDC/Borewell/Tankers/Others

- L5 \/
{a) Domestic/ Trade Effluent
(b) Unit connected to Conveyance System: i_Yes/%

(¢) Discharging into........ W ...............

NoX .Capacity... X ... KVA. Acoustic: Yes/No
Stack Height...X....(Above G.L)..%.(Above RL,
WS# (36417, annﬂer 8 %i
...................... CER )+ 31 %

gm.ﬂ Funnace . =02 Nos (Gun).. (Sh@f’)
ol 94’”’

Jor Heading- punposcs

.........................................................
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@9: ' Detail of Power Connection : N(H ............................ b )

20.

21.

23

Whether Unit found in Operation : \}é/NO
Status of Registration under Plastic Sk g vl N.lﬂ fure

Waste Management Rules, 2016

Whether Generating Hazardous Waste Yes/No

Details about Hazardous Waste

(a)  Status of Authorization {if 2 L Ne....
any}

(b) Display Board Provided : ; Yeszo/

(c)  Whether Hazardous Waste : Yes/No

is stored in Leak proof

container \/

(d)  Whether container marked with Yes/No .
specified label \/ :

(e)  Whether container stored kept : Yes/No '
in an isolated area \/

() Whether Hazardous Waste is : Yes/No

being stored on pucca floor &

in covered area \/
(g)  Whether date on which storage Yes/No

began indicated on each

container \/

(h) Whether daily record of : Yes/No
Hazardous Waste maintained in
Form-3 -

(i)  Category of Hazardous ' : HC.Ld R‘L&.‘db\ﬁ
Waste as per the Schedules
ILIT and T1I of these rules

(i) Authorized mode of disposal
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum) L .

- Remarks (if Any)
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